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price will be. What will be the sel­
ling price to the consumer?

SHRI ANNASAHEB p . SHINDE:
Since the sale price of wheat to the
consumer is subsidized, it would rot
make any' difference to the consumer
whether the wheat is purchased ab­
road or procured internally. The uni­
form selling price is Rs. 78 per quin­
tal. I have already mentioned the
FOB price and the freight will be 15 
dollars a tonne approximately. The
cost of subsidy will have to be work­
ed out. As soon as the final accounts
are available after some time, we
would be able to work out the figures.

SHRI FATESINGHRAO GAEK- 
WAD: Does the government accept it
as a fact that if this wheat import had
been made earlier, we would have
paid a lesser price and that we had
been late in placing our order?

national price. While deciding whe­
ther the international price fixed by
Canada is correct, did they  make any
comparison with the price paid by
China and Russia to Canada?

SHRl ANNASAHEB P.  ̂ SHINDE:
No government officially discloses the
price at which it purchases or sells.
We have supplied those figures be­
cause we have got a democratic sys­
tem and we want to respect the wish­
es of this House. Normally, it is not
the practice to disclose the price. So,
We are not in a position to know the
price at which other countries have
piurchased. Moreover, the prices have
been going up from August-Septem- 
ber-October. Depending upon the'
month in which purchases have been
made, those countries must have also
paid those prices. If they were ear-
Her purchases, they would be cheaper
and, if they were later purchases,
they would be costlier.

SHRI ANNASAHEB P. SHINDE:
I know that this question has been
agitating the mind of the hon. Mem­
bers and I am thinkful to the lion.
Member for raising this question. But
I would submit that we could not
have purchased in August or Septem­
ber when we had very large stocks
with us. In fact, if there had been no
drought in Maharashtra, Gujarat and
Mysore during September-October,
there would have been no need for
import at all. So, it would not be
correct to say that we were late in
taking this decision for the import of
wheat. Other countries decided
about purchases earlier because their
cropping and harvesting seasons are
different. Since their harvesting sea­
son was June to August, they could
take a decision earlier. The result
was that the prices went up. I may
assure the House that the Govern­
ment .gave very careful consideration
to the question, keeping the national
interest in mind.

SHRI SAMAR GUHA: The hon.
Minister said that wheat has been
purchased from Canada at the inter­

Cost of Old Age Pension

*84. SHRI B. V. NAIK: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas­
ed to state:

(a) whether any costs o f old age
pension in India, within permissible
limits of fiscal capacities of the Cen­
tre and States, have been worked out;
and

(b) if so, the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE.
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). Old
age pensions are being given by somp
State Governments from their ron -
plan budgets. About Rupees three
crores per year arg being spent to
cover about 1,50,000 persons. Any
significant expansion of this program­
me is not likely to be within the
fiscal capacity of the State Govern­
ments. The Government would like
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to accord a high priority to and uti-
lise available resources on services 
for the cnildren. 

SHRI B. V. NAIK: All over the 
socialist countries of the world, the 
old-age pension is a done thing. It 
may be at the rate of 700 to 800 
crowns per, month in Scavandian coun-

SHRI B. V. NAIK: Has the question 
been so interpreted by the hon, Min-
ister that the care for the old in the 
form of a social security and the care 
for the young have to be mutually 
exclusive and that they cannot be 
complementary to each other? 

tries ...... (Interrupti07l). We call 
Our country a socialist country. The 
question of old-age pension having 
been accepted as a part of the social 
reform, if it is a question of discri-
mination between the young and t ~ 

Old, does that not mean that there is 
also one case for the pensions to be 
granted to other clasaes like the Gov-
ernment servants, etc? It stands to 
the same reason when it comes to the 

~i n of old VB. young or the in-
fant. Is not the same prinCiple appli-

'cable to the pension classes in the 
country today which form a substan-
tial and e1fective minority? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CUL-
TURE (PROF. S. NURUL HASAN): 
It is a Gubstll!\tial minority. So 1ar as 
Government is concerned, We believe 
that for every person who is old, 
social security ahould be provided to 
him provided we have the means. But 

• when the means a:re limited, certain 
priorities have to be defined. It is 
our contention that we must put in 
as much as we can afford to put in 
for the looking after of children. That 
is a programme which we have been 
seeking to emphasize over and over 
again. If We were to make even a. 
"'ough calculation, it would come to 
something like Rs. 525 crores. That 
would be the order of amount requir-
ed for having a reasonable program-
me for old-age pensions. Looking at 
the limitations of resources of Central 
and State Governments, it was felt 
that instead of having some 'small 
token programme, we should have a 
massive programme fOr children and 
then, as our resource position im-
proves, We will certainly go in for 

olP-age pensions. 

PROF. S. NURUL HASAN: If our 
resources had been adequate, I am 
sure We would have ensured that they 
remain complementary, Unfortunate-
ly, the resource position is too well-
known to this House. 
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SHRI R. S. PANDEY: Since our 
State is a socialistic State, as was re-
ferred to by my hon. friend, Shri Naik 
and with which I agree, may I know 
from the hon. Minister whether, apart 
from the pension-the hon. Minister 
has explaiJ)ed that it will be very 
difficult to meet the requirement 01 
old-age pension bec,use there are 
many old people and the has not 'gol 
the means to provide for that-, the, 
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are contemplating any scheme by 
which the old people would be com-
pensated like free medical aid or 
something like that-apart from pen-
sion because pension is a different 
thing. After all, all of us are going 
to become old one day. 

PROF. S. NURUL HASAN: I think, 
the hon, Member is' referring to the 
.question of free medical assistance .. 

.. ~)  wcr!fiT{ ~m 'lfCl'ri 
i ~ flli lI'iTt t~ ~) tT ;r I 
SHRI BHAGWAT JHA AZAD: En .. 

couraged by the hon. Minister'sijtate-
ment o.f the necessity for such a sche-
me and also his statement that it 
would require about Rs. 500 and odd 
crores-that means, the Ministry has 
worked out the details-, may I know 
whether they will wait for some good 
years to come when they will have 
some revources or whether they will 
introduce the scheme even in parts 
as a nominal token? What exactly are 
the prospects of planning for this pen-
:sion in the Government's considera-
tion? 

PROF. S. NURUL HASAN: This is 
a matter which the State Govern-
ments have already taken up, as the 
principal answer shows, and taking 
up of this particular measure by the 
State Governments does indicate that 
at least the State Governments are 
consciouv of the responsibility of so-
ciety to the old people. If the total 
resource position had been better, I 
have no doubt that it would have 
been possible to take this scheme 
towards a considerable step forward, 
but unfortunately, as I submitted, in 
the preltent position, it does not seem 
to me to be likely that very much of 
advance could be made. It is certain-
ly not a fact that nothing is being 
done in respect of the old people. 
Many States are doing whatever is 
within their means. 

SHRr S. M. BANERJEE: I would 
lilte to know whether he is aware 
that the Government ~ Uttar Pra-
desh, the Government of West Ben-
gal and -some other State Govern-

ments have started this scheme, but 

the quantum of pension is so, meagre 
as Rs. 20 only. r would'like to know 
whether the Centre would subsidise to 
the State Governments in other to 
enable them to continue the scheme; 
otherWise, the State Governments pre 
going to. stop it for want of proper 
finances. 

PROF. S. NURUL HASAN: As the 
hon. Member knows very well, in the 
calculations which are being made 
by the Planning Commission for the 
Fifth Plan, they have not yet started 

"dividing what is going to be put in 
the Central sector and what is going 
to be put in the State sector. There-
fore, when I submitted that it aeems 
that it would not be possible to give 
a very high prioriy to the oJd age 
pension ....... . 

SHRI S. M. BANERJEE: My ~­
tion was different. Some of the 
State Governments have already start-
ed this scheme and are paying :1 mea-
gre amount of Rs. 20. As a matter 
of fact, they are unable to continue 
the scheme for want of. funds, for 
want of aid from the Centre ....... . 

MR. SPEAKER: He has understood 
that very well. He is replying to that. 

PROF. S. NURUL HASAN: It was 
precisely this point that I was trying 
to make out for my hon. friend's in-
formation that if We had a scheme, 
We would be delighted to be of some 
assistance to the State Governments, 
but the' present position is that we 
do not have a scheme, and when we 
made our calculations, we felt that, 
within the resources position that is 
likely to be available in the Fifth 
Plan, it might not be possiHe for us 
to make a provision. 
SettlDr up of more Medical CoHeres 

+ 
·86. SHRI R. K. SINHA: 

SHRI M. RAM GOPAL 
REDDY: 

Will the Minister of HEALTH AND 
FAMILY PLANNING be 'pleased to 
state: 

(a) whether ,there is any P]IDposal 
to set up more Medical Colleges 




